FORM B - PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

$Sl.No. Particulars
1. | Name of Corporate Debtor E-Infrastructure and Entertainment
(India) Private Limited
2. | Date of Incorporation of Corporate | 28th April 2011

Debtor

3. [Authority under which|Registrar of Companies, Kamataka
Corporate Debtor is Incorporated/
Registered

4. | Corporate Identity Number (CIN) of | U74900KA2011PTC058377
Corporate Debtor

5. | Address of the Registered Office and | 22/24, Someshwara Nilaya, Jakkur Main
Principal Office (if any) of Corporate | Road, Amruthahalli,

Debtor Bengaluru - 560092, Karnataka
6. | Date of closure of insolvency | 7th April 2022

resolution process
7. | Liquidation commencement date of | 7th April 2022

the corporate debtor

8. | Name and registration number of the | Shri. Ravindra Beleyur
insolvency professional acting as | 1BBI/PA-001/1P-00189/2017-18/10368

Liquidator
9. | Address and e-mall of the liquidator, | Sri. Ravindra Beleyur
as registered with the Board “Shreevathsa”, 428, 19th B Cross, 3rd

Block, Jayanagar, Bengaluru - 560 011,
Tele: +91 80 26540193
Email : ravi@beleyur.com

10, | Address and e-mall to be used for | Sri. Ravindra Beleyur
correspondence with the liquidator | “Shreevathsa®, 428, 19th B Cross, 3rd
Block, Jayanagar, Bengaluru - 560 011,
Tele: +91 80 26540193

-t Email: e-infrastructure@beleyur.com

11. | Lastdate for submission of claims | 7th May 2022

Notice is hereby given thatthe Hon'ble National Company Law Tribunal, Bengaluru Bench has
ordered the commencement of liquidation of E-Infrastructure and Entertainment (India)
Private Limited on 7th April 2022. (Copy of the Order received on 12th April 2022)

The stakeholders of E-Infrastructure and Entertainment (India) Private Limited are hereby
called upon to submit their claims with proof, on or before 7th May 2022, to the liquidator at
the address mentioned againstitem 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Ravindra Beleyur
Date: 13th April 2022 The Liquidator of E-Infrastructure and
Place: Chennal Entertainment (India) Private Limited

Notice to the management of E-Infrastructure and Entertainment (India) Private
Limited corporate Debtor):

Liquidator understands that the directors of the corporate debtor have not handed over
custody and control of any of the assets, accounts, data/information to the Resolution
Professional. The Liquidator understands that the value of the assets as per the latest
Audited Financial Statements as available on the public domaln as on 31.03.2018 is Rs.
167.55 Crores. The Liquidator requests all the Directors of the Corporate Debtor to hand
over custody and control of the Corporate Debtor including all assets, data, information in
soft and hard copies to the Liquidator immediately.
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